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| Central Administrative Tribunal
} Calcutta Bench
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OA N0:909 of 1997
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Present! : Hon'ble Nr. D. Pyrkaysstha, Judiciel-iémber

I Smt. Purnime Bala Burman

Vs,

S +Es Railway

For the ?pplicant "¢ Mr. A, Chekraborty, Ld,Advocate

| | |
For the Respondents: Nr, F,C, Sazha, Ld.Advocate
|

Heard on : 8-~6~08 Date of Order : 8~6-98

ORDER

. Service is not complete. So, applicafit is directed

to compléﬁe the service. Accordingly, the case is adjourned to
21-8-1998,
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( D, Purkaeyastha )
Member(J)




